West Tripura District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 28.02.2022

Court- wise pendency of Cases as on 28.02.2022

Sl. No. Name and Designation of the Officer Civil Criminal Total
1 |Sri A. Debbarma, 731 187 918
District and Sessions Judge, Agartala
2  |Sri Gobinda Das, 600 222 822
ADJ., (Court No. 2), Agartala
3 Sri Amarendra Kumar Singh, 0 134 134
ADJ., (Court No. 3), Agartala
4  |Sri Debasish Kar, 782 215 997
ADJ., (Court No. 4), Agartala
5  |Sri Mridul Chakarborty, 189 312 501
ADJ., (Court No. 5), Agartala
6 |Smti Sudipta Choudhury, 548 353 901
Judge, Family Court, Agartala
7 |SriV.P. Debbarma, 520 399 919
Addl. Judge, Family Court, Agartala
8 [Smt. Mou Banerjee, 468 23 491
CJ (Sr. Div) & ASST. SJ., (Court No.1), Agartala
9  [Sri Dulal Kanti Shukla Das, 524 23 547
CJ (Sr. Div) & ASST. SJ., (Court No.2), Agartala
10 [Sri P.P. Paul, 189 1002 1191
CJM-cum-Civil Judge (Sr. Div), Agartala
11 |Sri Soumyo Bikash Das, 112 1364 1476
Addl.CJM-cum-Civil Judge (Sr. Div), Agartala
12 |Smti. Yashvi Taneja, 158 764 922
CJ (Jr. Div)-cum-JM. First Class, (Court No. 1), Agartala
13 |Sri Ayan Choudhury, 176 814 990
CJ (Jr. Div)-cum-JM First Class, (Court No. 2), Agartala
14  |Smti. Dorothy Jamatia, 27 547 574
JM., First Class-cum-Civil Judge (Jr. Div),(Court No. 1), Agartala
15 [JM.,First Class-cum-Civil Judge (Jr. Div),(Court No. 2), Agartala 17 486 503
(Vacant), charge remains with Smti Dorothy Jamatia, JM., First Class-
cum-Civil Judge (Jr. Div),(Court No.1), Agartala
16  |JM.,First Class-cum-Civil Judge (Jr. Div),(Court No. 3), Agartala 41 699 740
(Vacant), charge remains with Smti.Deepa Bhattacharyya, JM., First
Class-cum-Civil Judge (Jr. Div),(Court No.5), Agartala
17 |JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 4), Agartala 44 827 871
(Vacant), charge remains with Smti Aparajita Singha, JM, First Class-
cum-Civil Judge (Jr. Div), (Court No. 6), Agartala
18 |Smti. Deepa Bhattacharyya, 40 997 1037
JM., First Class-cum-Civil Judge (Jr. Div),(Court No.5), Agartala
19  |Smti. Aparajita Singha, 32 1104 1136
JM., First Class-cum-Civil Judge (Jr. Div), (Court No.6), Agartala
Total 5198 (10472 | 15670
Station-wise pendency of Cases as on 28.02.2022
SI. No. Name of the Station Civil Criminal Total
1 |Agartala 4130 9720 13850
Total 4130 9720 13850
2 |Family Court, Agartala 548 353 901
3 |Addl. Judge, Family Court, Agartala 520 399 919
Total 1068 752 1820
Grand Total 5198 | 10472 | 15670




Gomati District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 28.02.2022

Court- wise pendency of Cases as on 28.02.2022

Sl. No. Name and Desigantion of the Officer Civil Criminal Total
1 Sri Arindam Paul, 237 154 391
District and Sessions Judge, Udaipur
2 |Sri Manabendra Debbarma, 277 135 412
Additional District and Sessions Judge, Udaipur
3 [Sri Subhra Nath, 203 290 493
Judge, Family Court, Udaipur
4 Sri Tapan Debbarma, 222 52 274
CJ (Sr. Div) & ASST. SJ., Udaipur,,
5 |Smti, Debaleena Kilikdar 78 284 362
CJM-cum-Civil Judge (Sr. Div), Udaipur
6 |Sri Rajarshi Chakaraborty, 32 334 366
CJ (Jr. Div)-cum- JM. First Class, Udaipur
7  |Smti. Debjani Majumder, 12 390 402
JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur,
8 Smti. Archana Reang, 12 399 411
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 2), Udaipur
9 |Sri Avinash Jamatia, 23 693 716
SDJM-cum-Civil Judge (Jr. Div), Amarpur
10 | Smti Susmita Das, 4 403 407
CJ (Jr. Div) -cum-JM First Class, Amarpur
Total 1100 | 3134 | 4234
Station-wise pendency of Cases as on 28.02.2022
Sl. No. Name of the Station Civil Criminal Total
1 |Udaipur 870 1748 | 2618
2 Amarpur 27 1096 1123
Total 897 | 2844 | 3741
3 [Family Court, Udaipur 203 290 493
Grand Total 1100 | 3134 | 4234




South Tripura District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 28.02.2022

Court- wise pendency of Cases as on 28.02.2022

SI. No. Name and Designation of the Officer Civil Criminal Total
1 |Sri Ashutosh Pandey, 711 257 968
District and Sessions Judge, Belonia
2 |Sri Uttam Hrishi Das, 145 110 255
Judge, Family Court, Belonia
3 Sri Sushanta Debbarma, 86 47 133
Civil Judge (Sr. Div) & Asstt. Sessions Judge, Belonia
4 Sri S.K. Singh, 35 520 555
CJM-cum-Civil Judge (Sr. Div), Belonia
5 |Smti. Mitra Das, 166 465 631
CJ (Jr. Div)-cum-JM First Class, Belonia
6 |Smt. Madhumita Biswas, 44 409 453
JM., First Class-cum-Civil Judge (Jr. Div), Belonia
7 Smti. Swastika Das, 10 169 179
SDJM-cum-Civil Judge (Jr. Div), Sabroom
8  |Sri Aritra Das, 34 105 139
CJ (Jr. Div)-cum-JM., First Class, Sabroom
Total 1231 | 2082 | 3313
Station-wise pendency of Cases as on 28.02.2022
Sl. No. Name of the Station Civil Criminal Total
1 Belonia 1042 1698 2740
2 Sabroom 44 274 318
Total 1086 | 1972 | 3058
3 Family Court, Belonia 145 110 255
Grand Total 1231 | 2082 | 3313




Unakoti District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 28.02.2022

Court- wise pendency of Cases as on 28.02.2022

Sl. No. Name and Designation of the Officer Civil Criminal Total
1 Sri Prakash Kumar, 168 123 291
District and Sessions Judge, Kailashahar
2 |Smti Jhuma Datta Choudhury 18 93 111
Additional District and Sessions Judge, Kailashahar
3 [Sri Dhiman Debbarma, 131 199 330
Judge, Family Court, Kailashahar
4  |Smti Lopamudra Dasgupta, 160 8 168
CJ (Sr. Div) & ASST. SJ., Kailashahar
5 Sri Saikat Das, 92 547 639
CJM-cum-Civil Judge (Sr. Div)., Kailashahar
6 |Sri Amarjit Dey, 171 363 534
CJ (Jr. Div)-cum- JM First Class, Kailashahar
7 JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar (Court No. 1) 57 234 291
(Vacant)charge remain with Sri Amarjit Dey, CJ (Jr. Div)-cum- JM First
Class, Kailashahar
8  |Smt. Papri Debbarma, 36 276 312
JM., First Class-cum-Civil Judge (Jr.Div), Kailashahar (Court No.2)
833 | 1843 | 2676
Station-wise pendency of Cases as on 28.02.2022
Sl. No. Name of the Station Civil Criminal Total
1 Kailashahar 702 1644 2346
Total 702 | 1644 | 2346
2 Family Court , Kailashahar 131 199 330
Grand Total 833 | 1843 | 2676




North Tripura District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 28.02.2022

Court- wise pendency of Cases as on 28.02.2022

SI. No. Name and Designation of the Officer Civil Criminal Total
1 [Sri Subhasish Sharma Roy, 432 445 877
District and Sessions Judge, Dharmanagatr
2 |Additional District & Sessions Judge 28 46 74
Dharmanagar, (Vacant) Charge remains with Sri Yoginder Pal, Judge
Family Court, Dharmanagar
3 Shri Yoginder Pal, 232 191 423
Judge, Family Court, Dharmanagar
4  |Sri Shaurav Saha, 193 37 230
CJ (Sr. Div) & ASST. SJ., Dharmanagar
5 |Sri Saamyojyoti Debnath, 100 324 424
CJM-cum-Civil Judge (Sr. Div.), Dharmanagar
6 |Ms. Surabhi Shekhar, 172 471 643
CJ (Jr. Div)-cum- JM., First Class, Dharmanagar
7  |Smti Lisa Debbarma, 72 402 474
JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
8 [Sri Raja Gupta, 3 195 198
SDJM-cum-Civil Judge (Jr. Div), Kanchanpur
9  |Sri Piyush Priyadershi, 5 189 194
CJ (Jr. Div)-cum- JM., First Class, Kanchanpur
Total 1237 | 2300 | 3537
Station-wise pendency of Cases as on 28.02.2022
Sl. No. Name of the Station Civil Criminal Total
1 Dharmanagar 997 1725 2722
2 Kanchanpur 8 384 392
Total 1005 | 2109 | 3114
3 Family Court, Dharmanagar 232 191 423

Grand Total 1237 | 2300 | 3537




Sepahijala District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 28.02.2022

Court- wise pendency of Cases as on 28.02.2022

SI. No. Name and Designation of the Officer Civil Criminal Total
Sri S. B. Dutta,
! District & Sessions Judge, Sonamura 205 396 601
Smti Sarmistha Mukherjee,
2 Judge, Family Court, Sonamura 44 81 125
Sri Sarbajeet Choudhury,
3 CJM-cum-Civil Judge (Sr. Div), Sonamura 166 572 738
Sri D. P. Mishra,
4 CJ (Jr. Div)-cum- JM., First Class, Sonamura 90 438 528
Smti Madhumita Paul,
5 JM., First Class-cum-Civil Judge (Jr. Div), Sonamura, 56 430 486
Sri Ashit Debnath,
6 Additional District & Sessions Judge, Bishalgarh 211 264 475
Smti Chhandita Debnath,
’ SDJM-cum-Civil Judge (Jr. Div), Bishalgarh 37 890 927
Sri Ali Haydar Khan,
8 CJ (Jr. Div)-cum- JM., First Class, Bishalgarh 68 885 953
Total 877 | 3956 | 4833
Station-wise pendency of Cases as on 28.02.2022
Sl. No. Name of the Station Civil Criminal Total
1 Sonamura 517 1836 2353
2 Bishalgarh 316 2039 2355
Total 833 | 3875 | 4708
3 |Family Court, Sonamura 44 81 125
Grand Total 877 | 3956 | 4833




Khowai District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 28.02.2022

Court- wise pendency of Cases as on 28.02.2022

Sl. No. Name and Designation of the Officer Civil Criminal Total
Smti. Sankari Das,
! District and Sessions Judge, Khowai, 173 332 505
Sri Hrishikesh Chakrabarti,
2 Judge, Family Court, Khowai 103 97 200
Smti. Nandita Bhattacharyya,
3 CJ (Sr. Div) & Asstt. Sessions Judge, Khowai 7 53 130
Sri Dharmendu Das,
4 CJM-cum-Civil Judge (Sr. Div), Khowai 24 1674 1698
Sri Koushik Karmakar,
5 CJ (Jr. Div)-cum- JM., First Class, Khowai 43 730 773
Smt. Jekashmee Debbarma,
6 JM., First Class-cum-Civil Judge (Jr. Div), Khowai 28 721 749
Total 448 | 3607 | 4055
Station-wise pendency of Cases as on 28.02.2022
1 Name of the Station Civil Criminal Total
1 345 3510 3855
Total 345 | 3510 | 3855
2 |Judge, Family Court, Khowai 103 97 200
Grand Total 4438 3607 | 4055




Dhalai District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 28.02.2022

Court- wise pendency of Cases as on 28.02.2022

SI. No. Name and Designation of the Officer Civil Criminal Total
Sri Goutam Sarkar,
! District and Sessions Judge, Ambassa 70 154 224
Sri Anshuman Choudhury
2 Additional District and Sessions Judge, Ambassa 30 125 155
Sri Ramdas Chattopadhyay,
3 Judge, Family Court, Ambassa, 14 16 30
Sri Rahul Roy,
4 Civil Judge (Sr. Div) & Assistant Sessions Judge, Ambassa 56 5 61
Sri Satyajit Das, ,
5 CJM-cum-Civil Judge (Sr. Div), Ambassa 32 64 96
Smti Reena Debbarma,
6 CJ (Jr. Div)-cum- JM., First Class, Ambassa 12 67 79
7  |Sri Surya Deo Singh, 108 166 274
Additional District & Sessions Judge, Kamalpur
8 Sri Sanjan Lal Tripura, 6 172 178
SDJM-cum-Civil Judge (Jr. Div) Kamalpur
9 Sri Bikash Debbarma, 39 213 252
CJ (Jr. Div)-cum-JM., First Class, Kamalpur
10  |Sri Ramanuj Bhattacharjee, 9 402 411
SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley
11 [Sri Abhijit Adhikari, 7 151 158
Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley
12 |Sri Gaurav Kumar Shahi, 0 37 37
SDJM-cum-Civil Judge (Jr. Div)., Gandacherra
13  |Sri Thomas Lalditsaka Darlong, 2 43 45
Civil Judge (Jr. Div)-cum- J.M. First Class., Gandacherra
Total 385 | 1615 | 2000
Station-wise pendency of Cases as on 28.02.2022
Sl. No. Name of the Station Civil Criminal Total
1 |Ambassa 200 415 615
2 |Kamalpur 153 551 704
3 |Longtharai Valley 16 553 569
4  |Gandacherra 2 80 82
Total 371 | 1599 | 1970
5 Family Court, Ambassa 14 16 30
Grand Total 385 | 1615 | 2000




District-wise pendency of Civil and Criminal Cases as on 28.02.2022

sl. No. Name of the District (s) Civil | Criminal | Total

1 |West Tripura District, Agartala 5198 10472 | 15670
2 |Gomati District, Udaipur 1100 3134 4234
3 |South Tripura District, Belonia 1231 2082 3313
4 |Unakoti Judicial District, Kailashahar 833 1843 | 2676
5 |North Tripura District, Dharmanagar 1237 | 2300 | 3537
6 |Sepahijala District, Sonamura 877 3956 | 4833
7 |Khowai District, Khowai 448 3607 | 4055
8 |Dhalai District, Ambassa 385 1615 | 2000

Total 11309 | 29009 | 40318




